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(ii) Company's contribution to
wards Pension/Superannuation 
Fund:

Non-intercbangeable ceiling of 15 
per cent of salary,

(ill) Gratuity: ,
Payable in accordance with an ap
proved fund and whch does not 
exceed one-half month's salary for 
each completed year of service 
subject to 0 non-inter-changeable 

ceiling of Rs. 3,000 or 20 months 
salary, whichever is less.

(iv) Medical benefits for self and 
family; . • <

Non-interchangeaoie ceiling of one 
months* salary subject to a maxi
mum of Rs, 5000 per annum.

(v) Lea see and leasee Travel con
cession.

(vi) Housing including furniture, 
fixtures, appliances gas and elec-

tricity-Non-inter-changable ceil
ing of 40 per cent of salary on the 
condition that 10 per cent of salary 
would be borne by the managerial 
personnel;

(vii) Free use of company’s car 
with driver.
(viii) Personal accident insu
rance.

(ix) Free telephone facility at 
residence.

( X )  Fees of clubs subject to a 
maximum of 2 clubs. Admission 
and life membership fees to clubs 
will not be allowed.

5.2 MINIMUM REMUNERATION
In the event of absence or inadequa

cy of profits in any financial year, a cut 
of 10 per cent will be imposed on the 
substantive salary while the ceiling on 
perquisites will sot be altered. (No 
commission/bonus will be payable in 
the e««e of absence or inadequacy of 
profit*).

5.3 EXCEPTIONS

Expatriates and person* possessing 
high or rare skills would not be cover
ed by the ceilings on managerial re
muneration, These cases will be de
cided on merits.

5.4* APPLICABILITY OF REVISED 
GUIDELINES

The revised guidelines will not be 
applicable to the' existing managerial 
personnel in whose cases approval 
have already been accorded >for tb« 
remaining duration of thair current 
tenure. They will be made applicable 
to these persons on their reappont- 
ment on the expiry of their current 
tenure.

Exchange of Fake DoUais through 
Amt All Road New Delhi Branch 

of Union Bank of India

7844. PROF. AJIT KUMAR 
MEHTA;

SHRI BRTJ BHtTSHAN 
TIWARY:

WiU the DEPUTY PRIME MINIS
TER AND MINISTER OF FINANCE 
be pleased to state:

(a) whether on 27th/28th Novem
ber, 1978, the Union Bank of India 
had exchanged some fake dollars 
through its Asaf Ali Road, New Delhi 
Branch if so, the amount of these 
dollars;

(b) whether the customer (a 
woman) who was in possession of 
fake dollars came to the branch 
through the Regional Manager et 
this bank and to whom she was 
known;

(c) if so, how the regional Mana
ger of the Bank knew that woman 
and did he verify her antecedents;

(d) whether the m m m  who «•»» 
from Varanasi to efcafige these del
la** has stem a fake address of 
Barya Gan} area;
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(e) has the Bank reported the 
matter to the police complaining 
about the fraud, knowing fully well 
that keeping fake currency (dollar) is 
a crime, and if not why; and

(f) what action Government have 
taken/proposed to take against aU 
the persons/bank officials involved 
in this fake foreign exchange deal?

THE MINISTER OF STATE! IN 
THE MINISTRY OF FINANCE (SHRI 
ZU LFIQU AHULL AH): (a) to (c) The 
Union Bank of India has reported that 
on L'Sth Novem^r, 1978, its Asaf Ali 
Road (New Delhi) branch had ex
changed at the request of one IVhss 
Roswitha Anneli&se, u foreign national, 
five currency notes of U.S. $ 100 each 
for a sum of Rs, 4025/-. The bank later 
came to know that tho dollar currency 
note,-, were forged, The bank has fur
ther ̂ reported that Miss Ro«w:tha /n* 
neliese was not personally known to 
the Regional Maneegr of the bank and 
that she was brought to the Lank by 
a customer of its Varanasi branch. 
As the normal practice of the bank iu 
to identify the person with the help of 
the passport which was done in this 
case, the question of verifying antece 
dents of Miss Roswitha did not arise.

(d). The Delhi address of Miss Ros- 
witha given on the voucher, on en
quiry, later on, turned out to be in
com e!

(e) and (t). Since the amount has 
subsequently been reimbursed by a re* 
Presen tative of the customer of the 
hank who brougnt Miss Roswitha An> 
fceliese to the Bank for exchanging the 
currency, the bank has not taken eny 
further action *n the matter
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